CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

0.A. NO. 374/94

Thursday, this the 3rd day of March, 1994

SHRI N. DHARMADAN, MEMBER (J) -
SHRI PV VENKATAKRISHNAN, MEMBER(A)

PN. Rameshkumar, Pokkudath House, -
Vellora PO, M.M.Bazar (Via), B
Kannur District. _ «+ Applicant
By Advoate Shri V.N.Rameshan Nambissan.
| V/s

1. Sub-Divisional Inspector (Postal),

Payyannur Sub-Division,

Payyannur-670 307.

Z. Superintendent of Post Offices;
Kannur.

3. Union of India, rep. by.
Secretary, Min. of Communications,
New Delhi. , .. Respondents

By Advocate Shri S.Krishnamoorthy, ACGSC.

ORDER

N. DHARMADAN

" Applicant is aspiring for the post of EDDA, Vellora
- Post Office, pursuant to notification published in the
Mathrubhoomi- daiiy on 24.2.94 'inviting applicéti&ﬁs from
eligible'candidates for selectién&and appointment to the
above poét. - The épplicant was not considered by the
respondents. Hence, he filed this application ﬁnder Section
19 of the Administrative Tribunals Act mainly  for a
directién to the respondents to consider him also in the
‘regular selection to the post of EDDA, Vellora Post Office,
taking into consideration his prior service in the same

Post Office as provisional EDMC w.e.f. 1.2.91 till 31.7.92.



2. We have heard the learped\counsel for.respondents
also at the admission stage. After hearing the learned
counsel for both sides, we are satisfied that the
application can be disposed of with ' directions.
Accordingly, we admit the applicatién and dispése of "the

same directing.first respondent to consider applicant also

in the regular selection to the post of EDDA, Vellora Post

- 0ffice,  along with other candidates sponsored by the

Employment Exchange.“ﬁﬁt goes without saying that the
applicant is entitled to weightage for his pasf) service, if
he is eligible for the same in accordance with law, while

coﬁsidering him in the régular selection as directed above.

| 3. The application is disposed of as above. There will

be no order as to costs.

( PV VENKATAKKISHNAN ) " ( N.DHARMADAN )
MEMBER (A)  MEMBER(J)

v/-



